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THE . DEPARTMENT OF PARLIA-· 
MENTARY AFFAIRS (SHRI MAI.r 
LIKARJUN): (a) Ministry of Rail-
wayst order dated 4.-1-82 modified 
their earlier orders dated 15-2-60 
which allowed higher seniority to the 
Special Class Apprentices recruited 
between 1-1-42 and ·31-12-59 and the 
a.fflected officers had, fl.led a writ peti· 
tion in the Delhi High Court. 

(b) Yes, but the Goverument hav 
filed an S.L . .P. in the Supreme Court 
against this judgement. 

I ( c) 1•he tlecisions impinging on ser· 
vi0e matters pertaining to railway 
,empolyees are taken by the Ministry 
of Railways with the fullest delibera-
tion and in ·accordance with the prO· 
,cedures laid down dnclud.ing .consul· 
tations with the Department oil Per-
sonnel, Ministry of Law & Union Pub-
lic Service Commi-sion where ever 
isucn consultatiohs aJ1e required. 

Representation from Cooperative o-
ciety, Allahabad 

3888. SHRI K. A. RAJ AN: Will the 
Milllister of RAILWAYS be pleased to 
state: 

• (a) whether he has received any 
rep,I'lesent.ation from Harijan, Minori, 
ty, Baokward class Ven_-dors and 
Labourers Cooperative Society Ltd., 
Allahabad ijated 21st September, 1982, 

(b) if so, the details thereof; 

(c) whether the points raised 
-been considered ~na reply .givn; a .. ed 

~ 

( d) if so, th~ details thereof? 

'lHE DEPUTY :MINISTER IN THE 
:MINISTRY OF RAILWAYS AND IN. 
'.rHE DEPARTME T OF PARLIA 
MENTARY AFFAIRS (SHRI MA:L-
LI!KARJUN): (a) Yes. 1Iowever, th 
r~presen.tation was da'ted 5-1-81 with 
enclosures and Handed ovfl'r n 21st 
Septem~r. J 982. 

(b to (d). Some allegations have 
been made against the· existing con. 
tracton; and r.eque t made for allot-

ment of some catering facilities to the 
Socie'ty. The issues are under examina-
tion and thie information will be laid 
on the table ot the Sabha. 

New angalo11 Barbour 

:i889. SHRI T. R. SHAMANNAt 
W-iJ.l the Minister of SHIPPING AND 
TRANSPORT be pleased to s ·ate: 

(a) whether the New Man alor 
Harbour has been completed io all 
r~pects; 

(b) if not, when it wa , to be com· 
pleted as per schedule; 

(c) when it is expected to be com,. 
pleted; 

( d) whether a 'big beam of 120 
metre has collapsed ther ; litld 

(e) if so reasons therefor; and de-
tails of the loss suffered? 

'THE MINISTER OF SHIPPING 
AND TRANSPORT (~HRI C. M. 
STEPHEN): (a) to (c). All major 
works envisaged during the first and . 
second stages of ®Vlelopment of New · 
Mangalore Port were completed :iJ>. 
1975 and 1980 respectively, with th 
eX1 eption ot a few minor ancillary 
works not connected witn Port's ope~ 
ration. Even these works are expected 
to be completed by 31st March, 1983. 

(d) Yes· a concrete girder of tran-
sit Shed ~der ~onstruction ctlm 
down on 28 September, 1982. It has · 
ince 1been replaced ,by a new girder. 

(e) The mishap occurred 'du to 
the negligence of th.e oontractor's 
workmen. 'l'h.e loss was of the contrac~ 
tor and not of the port. 

Recruitment of Traffi'C Appt tice in 
varions Zones 

3890. SHRI CHHANGUR RAMr 
Will the Minister Of RAILWAYS be 
pleased to state: 

(a) whether the eonditions f r re-
cruitment of traffic apprentice differ 
from zone to zone; 
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(I>) if not, whether seniority ot 
Traffic App: entices has been ordered 
to be :fixed in Northern Railway only 
viide Railway Board's letter No. 
E(NG)I-80-SR6-9 dated 24, and 26 
D cember, 1980; and 

(c) reasons why this lett,er was 
not addresse'd to ail Zonal General 
Managers to fix up the seniority of 
1.·raffic Apprentices on other Rail-
ways in a similar manner? 

THE DEPUTY MINISTER IN THE 
MINIS.TRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS ( HRI MAL-
LIKARJUN): (a) No. 

(b) and (c). The letter referred to 
was 1issued consequent on . decisions 
given by certain High Courts on peti-
tion filed by employees belopging to 
Northern Railway. The ~aid decisions 
are, however, not applicable to em-
ployees serving on other Railways. 

cru.Ument ,Rules of Delhi Public 
Library 

3891. KAMLA MISHRA MADHU-
KAR: Will the Minister of EDUCA-
TIO AND CULTURE plea ed to 
tate: 

(a) whether under Rules and Re-
gulation!. of Delhi Library Board, the 
Recruitment Rules for the post of Di-
1·ector, Delhi Public Library, are re-
qui ed t.o be approv d by Govern-
ment; 

(b) i it also a tact that th-e pr~en 
management of the Library ha not 

o far sought the approva of Gov-
rnment to the Recruitment Rules ot 

Dir ctor; and 

(c) what are the aca'demic qualifi-
-cations requited for the post of Di-
1·ector, Delhi Public Library and also 
for the lower posts like· Librarian 
Grade I. 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUC:ATION AND 
CULTURE AND SOCIAL WELFARE 

(SHRI P. K. THpNGON, : (a) No, 
Sir. 

(b) Does not arise. 

(c) A taterhent is attarihed. 

Statement 

Academic qualifications required fQr 
the post of Director, .Delhi· Public 
Li,brary, Delhi. 

(i) Atleast a bachelo,r's degr e 
from a recognised University. 

(ii) Degree or diploma in Library 
Science of a recognised Univercity, 

(iii) Atleast 10 years library ex-
perience out of which atleast' 5 

year5 on responsible supervisory 
post in a library of standing, pre-
ferably a Public Libra~. 

(iv) Knowledge of Hindi. 

Academic qualifications requir.ed for 
the post of Libra,rian Grade I. 

(i) Master's Degree of a recog~ 
nised University or equivalent. 

(fi) Degree or post-Gra<iuate Dip-
loma in Library Science of a re-
cognised University or !institution. 

(iii) 5 years' exper,ience ;in a re -
ponsible capacity in a library ot 
standing. 

(iv) Knowledge of Hindi. 

. La Running of Akola .. '.Pum.a and 
Putna-Adilaball Trains 

3892. tSHRI UTTAM RATHOD: Will 
'the Minister of RAILWAYS be pleas-
ed to 1.,tate: 

(a) whether it is a tact that the 
trains ibetwe Akola-Purna and 
Purna.Adilabad on South Central 
Railway are not controlled from 
PW'na· 

(b) whether it is al o a fact that 
du to this-, the train on these lines 
run very late· and 




